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IN THE HIGH COURT OF JUDICATURE AT PATNA
ELECTION PETITION No.7 of 2020

Digambar Prasad Tiwary S/o Tarni Prasad, resident of Village and P.O.- Kulhariya, P.S.
Parbatta, District - Khagaria.
... ... Petitioner/s
Versus

1. Dr. Sanjeev Kumar S/o Shri Ramanand Prasad Singh, resident of Village -
Jorawarpur, P.O. - Jorawarpur Nayagaon, P.S. Parbatta, District - Khagaria.

2. Angad Kumar Kushwaha, S/o Jagdish Singh, resident of Village - Bari  Chak,
P.O. and P.S. Gogri, District - Khagaria

3. Aditya Kumar Shyour, S/o Uatasat Kumar, resident of Village and
P.O.- Dumariya Bujurg, Ward No. 8, P.S. - Parbatta, District - Khagaria.

4. Navin Kumar, S/o Jaiprakash Pandit, resident of Village-Chhoti Chak,
P.O. Jamalpur, District - Khagaria.

5. Ratna Priya, D/o Rana Prasad Tiwary, resident of Village and P.O. - Jhanjhra,
P.S. Pasraha, District - Khagaria.

6. Sanjiv Kumar, S/o Krishnadev Tanti, resident of Village and P.O. Goraiya Bathan,
Ward No. 16, P.S. Gogri, District - Khagaria.

7. Sahab Uddin, S/o Asgar Ali, resident of Village and P.O. Jamalpur, Ward No. 19,
P.S. Gogri, District - Khagaria.

8. Sikandar Sharma, S/o Kamleshwari Sharma, resident of Village - Shrinagar
Bhojuwa, P.O. and P.S. Gogri, District - Khagaria

9. Sudhir Yadav, S/o Jai Karan Prasad Yadav, resident of Village - Bareta, P.O.
Jamalpur, P.S. Gogri, District - Khagaria.

10. Ishwar Sharan Shrivastava, S/o KailashPati Prasad, resident of Village - NaiChak,
Bari Chak, P.O.- Jamalpur, P.S. Gogri, District - Khagaria.

11. Chandan Kumar @ Sonu Kumar, S/o Upendra Prasad Singh, resident of Village -
Kanhauli, P.O.- Fulwariya, P.S. Gogri, District - Khagaria.

12. Priyadar shee Dinkar, S/o Faujdar Pandit, resident of Village and P.O.- Dinachakla,
P.S.- Pasraha, District - Khagaria.

13. Babulal Shrma, S/o Late Jitan Shrma, resident of Village - Kharauwa, P.O.-Virvas,
Ward No. -1, P.S. Pasraha, District - Khagaria.

14. Mithlesh Kumar Das, S/o Pahari Das, resident of Village - Jamalpur, Gogri, Ward
No. 19, P.O. and P.S. - Gogri, District - Khagaria.

...... Respondent/s
Appearance:
For the Petitioner/s : Mr.Shri Prakas Srivastava
For the Respondents/s : Mr.Shyam Bihari Singh
CORAM: HONOURABLE MR. JUSTICE SUNIL KUMAR PANWAR
ORAL ORDER
15 05-09-2023 Despite repeated calls, no one appears on behalf of the petitioner to press

this Election Petition.
2. On earlier occasions also, none had appeared on behalf of the petitioner.
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3. However, Mr. Siddhartha Prasad, learned counsel appearing on behalf of
Election Commission of India is present.
4. It seems that the petitioner had lost interest in this case.
5. Thus, the Election Petition is dismissed for want of prosecution.
(Sunil Kumar Panwar, J)
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ELECTION COMMISSION OF INDIA

NOTIFICATION
NirvachanSadan, Ashoka Road, New Delhi-110001/Dated 05 October, 2023
13 Asvina, 1945 (Saka)

No. 82/ES-I/BR-LA/(07/2020)/2023: In pursuance of Section 106 (b) of the
Representation of the People Act, 1951 (43 of 1951), the Election Commission hereby
publish Order dated 05™ September, 2023 of the High Court of Patna, Bihar, in Election
Petition no. 070f 2020.

IN THE HIGH COURT OF JUDICATURE AT PATNA
ELECTION PETITION No.7 of 2020

Digambar Prasad Tiwary S/o Tarni Prasad, resident of Village and P.O.- Kulhariya, P.S.
Parbatta, District - Khagaria.
... ... Petitioner/s
Versus

1. Dr. Sanjeev Kumar S/o Shri Ramanand Prasad Singh, resident of Village -
Jorawarpur, P.O. - Jorawarpur Nayagaon, P.S. Parbatta, District - Khagaria.

2. Angad Kumar Kushwaha, S/o Jagdish Singh, resident of Village - Bari  Chak,
P.O. and P.S. Gogri, District - Khagaria

3. Aditya Kumar Shyour, S/o Uatasat Kumar, resident of Village and
P.O.- Dumariya Bujurg, Ward No. 8, P.S. - Parbatta, District - Khagaria.

4. Navin Kumar, S/o Jaiprakash Pandit, resident of Village-Chhoti Chak,
P.O. Jamalpur, District - Khagaria.

5. Ratna Priya, D/o Rana Prasad Tiwary, resident of Village and P.O. - Jhanjhra,
P.S. Pasraha, District - Khagaria.

6. Sanjiv Kumar, S/o Krishnadev Tanti, resident of Village and P.O. Goraiya Bathan,
Ward No. 16, P.S. Gogri, District - Khagaria.

7. Sahab Uddin, S/o Asgar Ali, resident of Village and P.O. Jamalpur, Ward No. 19,
P.S. Gogri, District - Khagaria.

8. Sikandar Sharma, S/o Kamleshwari Sharma, resident of Village - Shrinagar
Bhojuwa, P.O. and P.S. Gogri, District - Khagaria

9. Sudhir Yadav, S/o Jai Karan Prasad Yadav, resident of Village - Bareta, P.O.
Jamalpur, P.S. Gogri, District - Khagaria.

10. Ishwar Sharan Shrivastava, S/o KailashPati Prasad, resident of Village - NaiChak,
Bari Chak, P.O.- Jamalpur, P.S. Gogri, District - Khagaria.

11. Chandan Kumar @ Sonu Kumar, S/o Upendra Prasad Singh, resident of Village -
Kanhauli, P.O.- Fulwariya, P.S. Gogri, District - Khagaria.

12. Priyadarshee Dinkar, S/o Faujdar Pandit, resident of Village and P.O.- Dinachakla,
P.S.- Pasraha, District - Khagaria.

13. Babulal Shrma, S/o Late Jitan Shrma, resident of Village - Kharauwa, P.O.-Virvas,
Ward No. -1, P.S. Pasraha, District - Khagaria.
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14. Mithlesh Kumar Das, S/o Pahari Das, resident of Village - Jamalpur, Gogri, Ward
No. 19, P.O. and P.S. - Gogri, District - Khagaria.

...... Respondent/s

Appearance:
For the Petitioner/s : Mr.Shri Prakas Srivastava
For the Respondents/s : Mr.Shyam Bihari Singh

CORAM: HONOURABLE MR. JUSTICE SUNIL KUMAR PANWAR
ORAL ORDER

15 05-09-2023 Despite repeated calls, no one appears on behalf of the petitioner to press

this Election Petition.

2. On earlier occasions also, none had appeared on behalf of the petitioner.

3. However, Mr. Siddhartha Prasad, learned counsel appearing on behalf of

Election Commission of India is present.
4. It seems that the petitioner had lost interest in this case.
5. Thus, the Election Petition is dismissed for want of prosecution.
(Sunil Kumar Panwar, J)

By Order,

SUJEET KUMAR MISHRA,
SECRETARY,

ELECTION COMMISSION OF INDIA.
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